
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI. 

Original Application No. 186 of 2020 (SZ) 

Tribunal on its own motion-SUO MOTU  

Based on the News item in The New  

Sunday Express Newspaper Dated:  

20.07.2020, “Ranipet Residents health 

 at risk due to Pollution; Chromium waste 

 killing agriculture in Ranipet Poses long-term 

 health risks.” 

                                                                                              

-Vs- 

 

Union of India,  

Rep. by its Secretary,  

Ministry of Environment and  

Forests and Climate Change  

Indira ParavaranBhawan,  

Jorbagh Road,  

New Delhi- 110 003 & Others. 

                                                                                       …Respondents 

 

 

 

 

S. No Description Page No. 

1. Report filed on behalf of the Respondent – 

Tamilnadu Pollution Control Board. 

1 – 7 

2. Annexures 8 – 15  
 

 

 

 

Filed by 

 

Thiru. Sai Sathyajith,  

BSC, Chennai. 
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